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Tussle between Director and President of 

AIIMS 

502. SHRI SANATAN BISI: Will the 
Minister of HEALTH AND FAMILY 
WELFARE be pleased to state: 

(a) whether there was tussle between 

the Director and. President of the All 

India Institute of Medical Science 

(AIIMS), Delhi; and 

(b) if so, what steps have been taken to 

avoid general deterioration, frustration 

and demoralisation in all ranks of the 

faculty? 

THE MINISTER OF HEALTH AND 

FAMILY WELFARE (SHRI A.R. 

ANTULAY): (a) No, Sir. 

(b) Does not arise. 

Rate of interest on loans of Kbadi and 

Village Industries 

503. SHRI JOY NADUKKARA: Will 

the Minister of INDUSTRY be pleased 

to state whether Government propose to 

reconsider its decision to enhance the 

rate of interest of the loans of the Khadi 

and Village Industries Boards and Khadi 

commission,-from 4% to a higher rate so 

as to help the poor applicant? 

THE MINISTER OF STATE IN THE 

MINISTRY OF INDUSTRY (SHRI M. 

ARUNACHALAM): On the basis of the 

recommendations of the High Power 

Committee, the scheme of providing 

interest subsidy on loans for the village 

industries has been discontinued. In its 

recommendations, the Committee has 

emphasised the need to obtain adequate 

finance rather than concessional finance 

for village industries. 

As a follow up on the re- 

commendations of the Committee, 

Khadi & Village Industries Commission 

(KVIC) has been permitted to provide 

margin money upto 25% of the project 

cost subject to a ceiling of Rs. 4 lakhs n 

the form of grant for all viable village 
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industry projects. In order to improve 

availability of credits of Khadi & Village 

Industry (KVI) sector, the Government 

have also given gurantee in favour of the 

KVIC so that they could avail of loans 

upto Rs. 1000 crores from a consortium 

of banks for further lending to viable 

KVI projects. This has been done in 

accordance with the announcement made 

by the Finance Minister in his budget 

speech for the year 1995-96 as part of the 

measures for improving availability of 

bank credit for the KVI sector. 

Exodus of Senior Doctors from AIIMS 

504. SHRI KRISHNA KUMAR 

BIRLA: Will the Minister of HEALTH 

AND FAMILY WELFARE be pleased 

to state: 

(a) whether it is a fact that the exodus 

of senior doctors from the AIIMS 

continuous unabated; 

(b) if so, what is the number of senior 

doctors who left the AIIMS during the 

last six months; 
 

(c) whether a Committee of senior 

doctors was set up to identify the causes 

for the exodus of AIIMS doctors; and 

(d) if so, what are the findings of the 

Committee and what action has been 

taken by Government thereon? 

THE MINISTER OF HEALTH AND 

FAMILY WELFARE (SHRI A.R. 

ANTULAY): (a) to (d) Some doctors at 

middle level have left AIIMS for 

alternative jobs. A Committee of Senior 

doctors has been formed by the Director 

and its report will be placed before the 

Governing Body of the Institute. 
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Manufacture of Main Battle Tank 

506. SHRIMATI VEENA VERMA: 

Will the PRIME MINISTER be pleased 

to state: 

(a) what is the status of development 

and manufacture of the Main Battle 

Tank; and 

(b) whether any shortcomings are still 

to be removed and improvements arc 

considered necessary? 

THE MINISTER OF STATE IN 

THE MINISTRY OF DEFENCE 

(DEPARTMENT OF DEFENCE AND 


